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CENTRAL/OniNISTRATIUE TRIBUNAL
C" PRINCIPAL BENCH

0.A.No.2210/1996

Thursday this tha 14th day of Novemberp1996

CORAW

HON'BLE mR.3USTICE CHETTUR SANKR RAN NAIR, CHAIRPiAN
HON^BLE I»1R. S.P. BISUAS, ADMINISTRATIVE MEMBER

Shri U.D.Summip
Assistant Station Master
Patel Nagar, NeuDelhi. ••• Applicant

(By AdvocatS Mr.Rishikesh)
VSo

1, Union of India through its
Secretary, Ministry of Railways
Shastri Bhauan , Neu Delhi,

2, General Manager,
Northern Railway, Baroda House
NeuDelhi.

3. Divisional Railway Manager.
Northern Railway, Bikaner (Raj),

Respondents

The application having been heard on 14.11.1996
the Tribunal on the same day delivered the following?

0 R D E R

CHETTUR SANKARAN ^NAIR(3), CHAIRMAN
\

Learned counsel for applicant seeks leave

to withdraw the application, as he intends to file
a comprehensive application, Ue grant leave and
dismiss the application as withdrawn without express-^
ing any opinion on the merits. No costs.

Dated this the 14thd:iay of Novomber, 1996.

SoP.BISUAS CHETTUR SANKARAN NAIR(3)
, ADMINISTRATIVE MEMBER CHAIRMAN

kis.


